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SARWAN S| NGH ... APPELLANT(S)

VERSUS

STATE OF PUNJAB ... RESPONDENT( S)

Date: 22/11/2001. This/ These matter(s) were called on for hearing today. @@
AAAAAAAAAA

CORAM

HON BLE MR, JUSTI CE U. C. BANERJEE
HON BLE MR JUSTI CE Y. K. SABHARWAL

For Appell ant(s) Mohit Mat hur, Adv.
Abhay Kumar, Adv.
S.N. Jha, Adv. for
Subr anmoni um Prasad, Adv.
For Respondent (s) s. Moni ka Gusain, Adv. for

Raj eev Sharma, Adv.
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UPON hearing counsel the Court made the follow ng
ORDER

M. Mohit Mat hur, advocate appearing for
the appellant comenced his argunents at 12.05
P.M and concluded at 2.25 P.M Thereafter, Ms.
Moni ka Gusai n, advocat e appearing for t he
respondent started her argunents and concl uded at
3.00 P.M Hearing stands concl uded. Judgnent
reserved.
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(K. K. Chaw a) (D.D. Jindal) @@
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Court Master Assi stant Registrar



